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«rnttg* far it in file Vlthalbhai Patel 
Hon*.

gHfiJ K. D. MALAVIYA: Before this 
•Is finalised, the Ministry will give a 
demonstration of this in the Central 
Hall or In any other place.
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<J«n‘»c t  for Ofl Exploration by 
ONGC in Tanzania

*U 8. SHRI R. S. PANDEY; Will the 
Minister o£ PETROLEUM be pleased 
to state;

(a) whether the Oil and Natural 
Gas Commission has entered into a 
contract with th« Government of Tan. 
zania for undertaking oil exploration 
there; and

(b) if so, the terms and conditions 
of the contract?

THE MINISTER OF PETROLEUM 
(SHRI K. D. MALAVIYA): (a) and
(b). The ONGC signed rn agreement 
on the 20th December, 1975 with the 
Tanzaian Petroleum Development Cor­
poration (TPDC) for a drilling contract 
which provides for drilling of one ex­
ploratory well on the Songo Scngo Is- 
lan<] in Tanzania. It is not an explo­
ration contract. TPDC would make 
payments to ONGC for the work in 
accordance with the contract. The 
contract also stipulates that TPDC 
would provide the consumable mate­
rials required for the drilling opera­
tion and also meet the local costs such 
as cost of civil construction works, the 
cost of housing accommodation and 
transport for the crew and the other 
staff, the cost of unskilled labour, PCL 
etc.
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SHRI B. V. NAIK: Whenever in the 
past the technologically advanced 
eonntries of file world went in for the 
purpose of drilling operation, they
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impeded, though we ate sot ad* 
vocating a neo-colonialism, that a parti­
cular share of the raw crude oqt what­
ever the petroleum product that was 
available, would be available tor the 
parent country the technologically 
advance^ country. In the contracts ot 
the ONGC with countries less develop­
ed than ours, do we insist upon such a 
clause or a condition? Is it accept* 
able? Has it been tried and it so, what 
are the reactions ot the host country?

SHRI K  D MALAVIYA This is a 
specific agreement made with the Tan­
zanian Government and it is based on 
co-operation and friendship We do 
not intend to have any arrangement, 
business like or commercial with Tan­
zania We have agreed to drill a well 
there Unfortunately, there was an 
explosion and we are now dnling an­
other well there AU that we have 
asked for is the actual cost of drilling 
and there is no commercial agreement 
between us and Tanzania

SHRI VASANT SATHE I would like 
to know whether this contract is only 
for drilling or also for tbe establish­
ment of the other plant that goes with 
oil exploration

SHRI K. D MALAVIYA The gas 
field seems to have been c'i<scovered 
There were some other companies 
which wanted to drill on a commercial 
basis The Tanzanian Government 
approached us and we offered them our 
friendly co-operation because w  are 
capable of drilling Once the gas is 
established which is there—as soon os 
we complete the second well, it will be 
established—then perhaps they may 
like us to build up the transport sys­
tem also Presumably they will come 
forward and we will readilv agree to 
develop the transport system

SHRI RAJA KULKARNI Is it a fact 
that recently there was a big blow cut 
in one ot the wells in Tanzania and 
severe damage was caused to +be cil 
fields there with the result fla t the 
Tanzanian Government wa5 on the 
point of fexminriHag the Indian con­
tract?

jSHBX X. J>. MALAVIYA: I  am tarty 
the tetter P4*t ot tbe question is wholly 
wrong. I t  is «  fact that there vas a 
blow out and a blow out Is «  part ot 
the .fame. We did not succeed. There 
was some mistake and an inquiry is 
going on as to how it tailed, how the 
blow-out occurred and who was res. 
ponsible for the damage. But we have 
already dtspaiched a second and 
new rig to ihe place at our own cost so 
that we may complete the agreement

When a well is drilled and a mistake 
occurs, then it occurs and nobody can 
help it We hope to finish the second 
well successfully and then we %ill 
pursue the future operations

SHRI BHAGWAT JHA AZAD I  
want to know whether this contract 
with the Tanzanian Government is a 
part of our effort to build up a consul­
tancy system m this country either for 
commercial purpose or for a one like 
this Or is it a just a simple single 
contract7 If it is a part of the whole 
complex, how far will it develop our 
consultancy system and our technical 
know-how?

SHRI K  D MALAVIYA It is only 
a beginning of the process and I hope 
once this oil well or gas well is com­
pleted, then subsequent processses of 
our help or co-operation can le  consi 
dered for which we are readily agree­
able

MR SPEAKER Quest’on No 119.
Shri Shashi Bhushan—absent

THE MINISTER OP CHEMICALS 
AND FERTILISERS (SHRI P  C 
SETHD I think some other Member 
may put the question I  have been 
preparing for the question for the 
whole of the night and the whole of 
this morning without engagements, 
and now I  am very much disappoint­
ed. Government and Parliament has 
spent so much money.

MR. SPEAKER; i  am senry. We 
cannot do It under the rules.
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© P U K .  LAKKAPPA: Some Mem­
ber* ate absent There are in portent 
question*.

MB. SPEAKBR; If the Members are 
not present, I  cannot help it.

SHRI K. LAKKAPPA: The Speaker 
can put important questions. You 
have got enormous powers.

MR. SPEAKER: I  am Mepired to ac­
cept the advice provided t ie  JIember 
is present.

Let me see whether any other hon. 
Member is present No. The Qiestion 
List is over.
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WRITTEN ANSWERS TO QUESTIONS

Consultancy Agreements with Foreign 
Countries for Development of Offshore 

Areas

*101. SHRI P. M. MEHTA: Win
the Minister of PETROLEUM be 
pleased to state:

(a) whether the Central Govern­
ment are considering to explore possi­
bilities of long term consultancy agree­
ments with advanced countries for 
the development of offshore areas in 
India;

(b) whether U.S.A., Trance and 
Britain have not agreed to such pro­
posals; and

(c) whether any country has agreed 
to help India in this regard?

THE MINISTER OF PETROLEUM 
(SHRI K. D. M ALAV IYA ): (a) Yes, 
Sir.

(b) and (c). Some foreign compa­
nies have ihown interest in the mat­
ter- It ia not in the public interest 
to disclose any detefl* in this regard 
** tU> tftefR.

Production of Nitrogenous and Phos- 
phatic Fertilisers

•105. SHRI K. MALL ANN A: Will 
the Minister of CHEMICALS AND 
FERTILIZERS be pleased to state:

(a) what is the present installed
production capacity of nitrogenous 
and phosphatic fertilisers in the coun­
try; ,

(b) whether the production la 
enough to meet the present fertilizer 
demand in the country; and

(c) if  not, the steps Government 
propose to take in this regard?

THE MINISTER OF CHEMICALS 
AND FERTILIZERS (SHRI P. C. 
SETHI): (a) The present installed
capacity for the production of ferti­
lizers is 29 73 lakh tonnes of nitrogen 
and 6.92 lakh tonnes of P209.

(b ) and (c). The indigenous pro­
duction of fertilizers during 1978-77 
is expected to be 19.5 lakh tonnes of 
nitrogen and 4.8 lakh tonnes of 
P205. The requirement of fertilizers 
for the year 1976-77 as estimated by 
the Ministry of Agriculture is 88>  
TaVh tonnes of nitrogen, 6 lakh towm  
of P205 and 8.8 lakh tonne* o f potash.




